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1, the Chairman of the Committee on Private Members' Bills and 
Resolutions, having been authorised by the Committee to present the 
Report on their behalf, present this Sixth Report of the Committee. 

2. The Committee sat on the 8th April, 1954 to consider the Resolu
tions set down in the List of Business for Saturday, the 17th April. 
1954. .~" 

3. The Members concerned whose Resolutions had been included 
in the agenda for the 17th April, 1954 had been invited to the sitting. 

4. The Committee having considered all the aspects of the Resolu
tions in the List of Business for the 17th A~ 1954, recommend the 
following time-table:-

(J) ~esolution re~ ~ of • Pal'
liamcutar)' Commjnaon to ~ imo 
the qUCltlOD of c:umjlmcnt of c:i9U h'ben:ica. 

(a) ReIolution regarding ~ of POitl 
and Telegraph_ financcI &om Ibe acaer.a 
finance. 

(3) RcaoJudoo regarding Iteps to be Wten by 
Government to make the Five Year Plan • 
complete IUCCClI. 

5. The Committee was also of the opinion that in future the I 
maximum time limit for the discussion of a resolution should not 
exceed four hours. '. 

M. ANANTHASAYANAM AYYANGAB. 
NEW D!:rm, 

The 9th April, 1954. 


